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COORAL ADMINISTRATIVE TRIBUNAL 
ALLAHABAD BeNCH : ALLAHABAD 

ORIGINAL APP LICA!ION No.743/1996 

WEDNESDAY , 11-i IS 11-iE 1ST DR/ OF 1./IRI , 2002 

HON ' BLE MR. C. S . CHADHA • • MEM3ER {A) 

HON 'BLE 1\1R. A.K. BHATNAGAR •• r-AEM3ER {J) 
• 

1. Smt. Vidyawati La1 , 
widow of late Michael P . N. La l, 
R/o 24/14 1 Nawab Yusuf Road , 
Ka l war i B~ble Sch6ol, 
Allahabad. 

1 (A) Sri Samue 1 La l, 
S/o l ate lJ\ic hae 1 P . N. Lal , 
R/o 24jl 4 , Nawab Yusuf Road , 
Kalwar~ Bible School, 
Allahabad. 

2 . S . p . Kesharwani, 
Sjo Late Mata Prasad Kesharwani , 
R/o H. Nb . 3/2-A, Attarsuiya, 
Allahabad. · 

3. N. C. Saxena, 
S/p Late Komal Bhan Saxena , 
Rjo H. No .l03 , Old Lashkar Line, 
Old Baihrana, Allahabad • 

4. M.L. Jaiswal , 
Sjo ~ate Oak hi Lal, 
R/o H. No . 53, J aintipur, 
P. O. Dumangan}, Sule msarai, 
Allahabad. 

..-...-..... , -. 

5 • P • C. Gaur , 
Sjo Late L.S. 
R/o H. ~ . 345 , 
Allahabao • 

Gaur, 
M:>htashimganj, 

• •• Applicants 

(By Advocate Shri Yaar Noha~d) 

Versus. 

.. 

\ 

1. union of India, through 
the Secretary, · 
Ud.nist.ty of ~fence, 
New Delhi. • • • Respondents. 
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Dire c tor Q:!neral Of ur dnan ce Servi ces , 
Master Q?neral of Ordnance Branch , 
krmy He ad quar ters , Il-l Q PO, 
1'-ew De l hi. 

Officer- in- Charge , 
(~cords) , Army Ordnance COrps 

post Box No . 3 , 
Tr imulgherry Post , 
Secunderabad - 500 015 . 

Shyam Lal Dubey , 
S/o Late Bal Kr1s hna Dubey, 
R/o Village Nivikal an, 
P . O. Jhunsi , Allahabad. 

D. K. Thakur , 
Off ice Supe rinte nde nt 
~ntral Ordnance Depot, 
Chhe oki. 

Jagd i sh Kumar , 
Urdnance Officer Civil ian (Mmn) , 
Ordnance Depot , Calcutta . 

s .s . Singh , 
Otdnance Officer c ivil ian (kim) , 
1 Fie l d Ordnance Depot, Cjo 56 P,:PO. 

8 . D. C. Pandey , 
Otdnance Officer Civilian 
21, Fie l d Ordnance Depot , 
Cjo 56 PJ>O. 

(Adm) , 

• •• Respondent s 

(By Pdvocat es Shri A. sthalekar, Shri V. 
Gulat i and Shri R. verma) 

ORDER 

Hon ' ble Mr. c .s . C hadha , ~mber ( A) : 

We were informed that on a simil ar issue invo l vi ng 

the same principl es in another simil ar cases decided by 

this Tribunal, a v~it has been fi l ed in the Hi gh Court 

wrere it is pend i ng • 

• 
2 • Tbr 
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aarned counse 1 fOr the app l icant a ls o agrees 
I .., 
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~ principle i nvolved is the s arne a l th9ugh too 
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appl icants are not a party to that litigation. Since 
~ , 

the dec is ion of tre Hon 1ble High court i n that[ i~bOlJOd . . J 

to be effecJsL~or all tre class of persons simi larl y 

placed·· it is~ in tc:(: ~rest of justice ~to pursue this 

O. A. provided v.e/._cause a~ejudice to the right of th> 

' app l icants to fi l e a fresh O. A. i f the judgment in the 

Hign court is i n accordance with what the applicants now 

plead for . Ire ref ore, no purpose wil l be served by simp l y 

adjourning the case sine die awaiting the j ud gne nt of the 

Hon ' ble High Court . we would rather close this matter 

with the c l ear stipulation that our order Of closin§ this 

o. A. does not prejudice t~ claim of the applicants in any 

manner and their O. A. if filed after the judgnent of the 

H . ....r. co t h 11 be · A ,~. tkh · t · ~~· ur s a cons~deredj..'.:J~ ~n ~na . It is made 

arrp l y clear t hat the judgnent of t he High COurt shal l 

determ~ the course of events which ha\(.been the matter 

of ctis("ite.lltr r' in this o. A. 

3 . The o. A. is disposed of . No order as to costs • 
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~ 
MEiv'B ER ( J ) 

psp. 
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